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AT'TENDENCE.CUM-ORDER SHEET OF THE HEARING OF MUMBAI BENCH OF THE
NATIONAL COMPAI.iY LAW TRIBUNAI ON 17.11,2017

NAME OF THE PARTIES Shri Harikisan Sarda
V/ s.

M/s. Nagpur Business Form Pvt. Ltd

SECTION OF THE COMPANIES ACT: 397 l39a ot the Companies Act 1956
and 241/242 of the Companies Act, 20 13.
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ORDER

TCP 07/397-398/NCLTA4B/MArV2009

On the withdrawal memo fited by the Petitioner Counsel, basing on the cons€nt terms

arrived at between the partiet this ComPany Petition is hereby dismissed as withdhwn

looking at the settlement arrived between the Parties.
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V. NALLASENAPATHY
Member(Technical)

B. S. V. PRAKASH KUMAR
Member 0udicial)
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